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(b) Statement by Government on the Annual Accounts of the

above Centre. [Placed in Library. See No. L.T. 9997/15/13]

(viii) (a) Annual Report and Accounts of the National Institute of

Financial Management (NIFM), Faridabad, Haryana, for the

year 201213,  together with  the Auditor’s Report on  the

Accounts.

(b) Statement by Government accenting the, above Report.

[Placed in Library. See No. L.T. 10004/15/13]

Report and Accounts (2012-13) of the National Institute of Siddha (NIS)

Chennai and related papers

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRIMATI SANTOSH CHOWDHARY) : Sir, I lay on the Table, a copy

each (in English and Hindi) of the following papers:—

(a) Annual Report and Accounts of the National Institute of Siddha (NIS),

Chennai, for the year 201213, together with the Auditor’s Report on the

Accounts.

(b) Review by Government on the working of the above Institute.

[Placed in Library. See No. L.T. 9987/15/13]

I. Notification of the Ministry of Civil Aviation.

II. Report (2011-12) of the Commission of Railway Safety, Lucknow and

related papers.

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

K.C. VENUGOPAL) : Sir, I lay on the Table—

I. A copy (in English and Hindi) of the Ministry of Civil Aviation Notification

No. G.S.R. 213 (E), dated the 10th April, 2013, publishing the Aircraft (Amendment)

Rules, 2013, under subsection (3) of Section 14 A of the Aircraft Act, 1934, along

with Explanatory Note. [Placed in Library. See No. L.T. 9799/15/13]

II. A copy each (in English and Hindi) of the following Papers, under Section

10 of the Railways Act, 1989 and Section 13 of the Metro Railway (Operation and

Maintenance) Act, 2002:—

(a) Annual Report of the Commission of Railway Safety, Lucknow, for the

year 201112.

(b) Statement by Government accepting the above Report.


